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L. I. C. layeatmeat 10 Blrla Groll, 
of CoDCerllll. 

419S. SHRI S. R. DAMANI : Will 
the Minister of FINANCE be pleased to 
state: 

<a) the latest lilure. of total inVCIt-
ments made by tbe Ufo Inluranco Corpo-
ration in tbe Birla Group of CODcom. <I) 
iD equity aDd prerereDce sbares, (ii) debe-
Dtum, and (iii) loaDS &pIDst mortpp& 
aDd lOCuritiel; 

(b) tbc break up of iDYcstmeDb under 
each calelory and the yeara iD which 
made; 

(c) thc PCrccJltalc of the iDyellmCDb 
10 made 10 tbc total iD VCltDlont. mado by 
the Lifo Insuraoce CorporatioD: 

(d) lbe return received 10 rar on .uca. 
iDvC!tmeDII; aad 

(0) tile present markel value or IUcII 
__ ad ""'IUI"ae in "1a1i0ll to IhIir 
resJ*liw book .. hac , 
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THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJl DESAI) : (a> The total invest. 
ment of the LIC in Birla Group concerns 
as on 28.2.69 is Rs. 2237.12 lakhs. 

(b) The break-up of investment cate-
gorywise is as follows : 

Debentures: 
Preference ShaJes : 
Eq uity Shares : 
Mortlale Loans: 

(Rupees in takhs) 
482.66 
705.32 
941.64 
107.50 

Information about investment made 
from year to year not readily avilable. 

(c> The percentage of investment made 
in Birla Group concerns to the total inve,-
tment made by Lie in shares and deben-
tures including loans is 8.~ . 

(d) The relurn in 1967-68 was as 
under: 

Debentures 7.16% 
Preference Shares ~.  

Equit) Sharcs 8.60% 
(e) The book value and Ihe prescnt 

market value of shares and debentures 
are as under : 

Book Value: 
Market Value: 

Rs. 212~. 2 lakhs 
Rs. 2416.06 lakhs 

UnIt tnlt In1'estmeut In 
Blrla'. COlICcru 

1~ . SHRI S. R. DAMANI : Will the 
Minister of FINANCE be pleased to slate : 

(a) the total investments made by the 
Unit Trust of India in the Birla Group of 
concerns by way of purchase of (i) equity 
and preference shares, and (ii) debentures; 

(b) the amount of loans .anctioned 
and their purpO!es; and 

(c) the yield from Ih= investments ? 

THE DEPUTY PRIMB MINISTER 
AND MINISTBR OF FINANCE (SHRI 
MORARJI DESAI) <a>: The total Invcst-
meals of lhe Unit TrUll of India in (I) equilJ 
aud perf_ .baros and (Ii) debenlurea of 

the Birla Group' of Concerns at at the end 
of 1~.s8 ~re Rs. 5.08 crGl'es and Rs. 2.36 
crore. respectively. . 

(b) The Unit TrLlSt is not authorised 
10 give loans and the question does not 
arise. 

(e) The reSPective yields in respect of 
equity .!tares, preference shares and deben-
tures work out at approximately 7.7"J. .. 
9.2% and 7.1%-

FInancial Assista_ Given ~ I. D. B. I. 
10 Birta Group of Concerns 

4197. SHRI S. R. DAMANI : Will Ihe 
Minister of FlNAFCE be pleased to state: 

(a) the total financial a~sistancc given 
by the Industrial D:vcloplflcnt Bank of 
India to the Birla Group of concerns; 

<b) lhe purpose for which each assi s-
tance was given; 

(c) the return on such assistan.:e rccei· 
ved so far; and 

(d) whether guaranlees were given by 
the Industrial Development Bank of India 
on loans oblained by this group of concerns 
from other sources and if so, their details ? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI) (a): The lotal finan-
cial assistance disbursed by way of direct 
assistance (underwriting). refinancing and 
rediscounting of bills by the Industrial 
Development Bank of India to the indus-
trial concerns in the 'Birla Group' since its 
inception in July, 1964 upto 31st January, 
1 ~ amounted 10 Rs. S7 lakhs and RI. 190 
and Rs. 401 lakhs respecti ~l  aggregatinl 
to Rs. 648 lakhs. 

(b) The direct financial assistance 
granted by the Industrial Development 
Bauk of J ndia to this group was for their 
cemont, machine tools, etc, projects. The 
refinauce assistance sanctioned was mostly 
for their cotton textiles, lugar, Electrical 
aud Mechanical Bnginccrina indultriea. The 
rodiscountina faeilitiy related to lalea of 
machinery by J;n8Cbinery mlnufaclurina 
concerns of the group. 




